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Record of Proceedings

Learned senior counsel for the petitioner submitted as under:-

() The petitioner has vide affidavit dated 26.9.2014 submitted detailed
justification for splitting of the assets and cost variation. Rejoinder to the
reply of BRPL will be filed;

(b) The petitioner is praying for allowing tariff for the bays it has completed.
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2. The Commission directed the petitioner to submit Form 6 on affidavit, with copy to
all the beneficiaries, by 24.10.2014. The Commission also directed the petitioner to file
rejoinder to the replies of BRPL and Sterlite, by 24.10.2014.

3.  Subject to the above, order in the petition was reserved.

By order of the Commission

Sd/-
(T. Rout)
Chief (Law)
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